10.

11.

12.

13.

14.

\Y%

Vaccination Act, 1880 (13 of 1880)

et srfefaH, 1880 (1880 &1 13) [FRRA]

Vaccination (Repeal) Act, 2001 (16 of 2001)

Srept (fRe) sifaf=@¥, 2001 (2001 1 16)

Vegetable Oil Cess Act, 1983 (30 of 1983)

TTART Tl IUBY AR, 1983 (1983 1 30) [FRRAA]
Vice-President’s Pension Act, 1997 (30 of 1997)
Suregufa e srfafem, 1997 (1997 &1 30)
Vice-President’s Pension (Amendment) Act, 1999 (45 of 1999)
Sureuf e (Fehes) orfdrfaH, 1999 (1999 &I 45)
Vice-President’s Pension (Amendment) Act, 2002 (23 of 2002)
IuRregufa Yo (ehes) Srfafd, 2002 (2002 HT 23)
Victoria Memorial Act, 1903 (10 of 1903)

faaeiRar wRe srfdf=, 1903 (1903 &1 10)

Victoria Memorial (Amendment) Act, 1981 (32 of 1981)
faaeIRar wIRe (Fenes) 1fafaH, 1981 (1981 &1 32)

Visva Bharati Act, 1951 (29 of 1951)

faeq Wt srfSf=am, 1951 (1951 &1 29)

Visva Bharati (Amendment) Act, 1971 (57 of 1971)

faeg wReT (Fene) =™, 1971 (1971 &1 57)

Visva Bharati (Amendment) Act, 1984 (31 of 1984)

faeg wRT (Fene) TS, 1984 (1984 &1 31)

Voluntary Deposits (Immunities and Exemptions) Act, 1991 (47 of 1991)

wifees e (SHfa ok ge) ifafad, 1991 (1991 &1 47) [FRRE]

Voluntary Disclosure of Income and Wealth Act, 1976 (8 of 1976)

3T 3R & WA Uhed IMfATH, 1976 (1976 &1 8) [FRRA]

Voluntary Surrender of Salaries (Exemption from Taxation) Act, 1961 (46 of 1961)

TS I WUV (R F Ge) STaf=H, 1961 (1961 T 46)
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